N

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD B ENCH

"AT HYDERABAD

D.A. No. 467/94. . Dt. of Decision : 3.8.94.

Mr., Dasari Gowri Shakar Rao .+ Applicant.
Vs

1. The Genersl Manager,
§C Rly, Reil Nilayam,
2. The chiaf Parsonnel Ufricer, i
SC Rly, Rail Nilayam, : "
Secunderabad.

3. The Divisional Railway Manager,
SCRly, Mubli Division, Hubli,
Karnataka State.

4, Sr.Divisional Personnel Bfficer,
SC Rly, Hubli Division, Hubli, _
Karnagaka Stata, ++ Respondents,

Counsel Por the Applicant : Mr. P. Krishna Reddy
Lounsel ror tne HesSpongsnts: Mr. J.H. LOPalLa NE80,5L ror Kiys.

" CORAM:

THE HON'BLE SHRI A,V. HARIDASAN : MEMBER (JuDL.)
THE HON'8LE SMRI A.B, GORTHI : MEMBER (ADMN, ).
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oA 4167/94. Dt. of Order:3-8-94,

( ORDER PASSED BY HON'BLE SHRI A.V.HARIDASAN,
MEMBER {(J} ),

* * *

The applicant is not pressing the O.A,.

Shri P.Krishna Reddy, counsel for the applicant

reports no instructions, Hence th

application is

dismissed., No costs,

-l -
- (a5, 5RxT) >

Member {A)

. 3rd August, 1994. - Bﬂputy R@gl&trﬁr(:)
Dictated in Open Court,

avli/
Co tot= ‘ . A .
1.pyTha Ganeral Mﬂnager, South Central Railway, Rail Nilayam,
Sacundarabad, - ' _

2, The Chief Personnel Officer, Snuth Central Railway, Rail
. Nilayam, Secunderabad.

3. Tha Divisional Railuay Menager, South Central Railuay,
Hubli Division, Hubli, Karnataka State.

Hubli, &ainaiinErrsonnal Officer, S.C.'Railuay, Hubli Division,
‘5. One copy to Sri. P.KrishnaReddy, Advecate, CAIl, nyo.

6. Unes copy te Sri. J.R.Gopala Rao, 5C Por Railuways, CAT, Hyd.
7. One copy to Library, CAT,‘qu.

B. Uns spars copy.
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Typed by  Compared by
Checked by : Approved by

CIN THE CENTRAL ADMINISTRATIVE TRIBUNAL
" HYDERABAD BENCH HYDERABAD

THE HON'BLE MRLA M CHARIDASAN: MEMBER(D)
AND

~

THE HGN'BLE MR.N.B.GORTHI : MEMBER(.)

Dated: 3 }@C{}’f "

ORPERY JUDGMENT.
B RS T T ND.

‘ o An A
G.ALNG, ‘*(57/“1;7

R I R (PN B )

Admitted snd Intanim DlrectanS
Iss ed,

lllDJGC(‘
‘DlSDCuEd of with dir etlons.

101’313‘394 .

lismissed as hjif\hdra
Dismissed for Dxfault.‘
Réjédted/ﬂrdéred\

'_'/ch}er as to costs.






